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NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 18.07.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon'ble Member(T) Dr. Ashok Kumar Mishra

C.P.No.or C.A. | T.P. No. Purpose Section Name of the Parties
No. M/s. / Mr.
CP 53/10 TP 21/16 Hearing 397/ 398 Y.N. Ramachandra Rao & 12 Ors.
Vs. Efficient Management Services
P. Ltd. & 10 Ors.
SL. NAME (IN CAPITAL) SIGNATURE
NO. & PHONE NUMBER REPRESENTATION TO WHOM
1 TRakal Righ
eal. (R% Pona‘-ud" :
10%2321444

Counsel for réspondent is present No re i iti iti
( . presentation for petitioners. Petitioners are
called, absent._ Nohces ISsued to the petitioners are returned with endorsement “left” In this
matter, the pgtltfonefs are not showing any interest. The counsel who was on record earlier

to the petitionertand the notice issued to the petitionecjwé%’ returned unserved with
i 4

endorsement “left”.

are not showing any inte to proceed with the matter. The petition deserves to be dismissed

for non-prosecution.
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